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nI CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH.

OA-1210/97
,0A-121l/97^
OA-1212/97
OA-1213/97
OA-1215/97
OA-1224/97

New Delhi .this the 1st day of July, 1997. •

Hon'ble Dr. Jose P. Verghese, Vice-Chairman (J)
Hon'ble Mr. S.P. Biswas, Member (A)

1. 0A-1210/.97

Rajiv Lai,
DII/176, Kidwai Nager (West),
New Delhi. . . .Applicant

(By Advocate Shri Vikas Singh)

-Versus-

1. The Directorate of Estates,
Ministry of Urban Affairs

Employment,
Nirman Bhawan,
New Del hi.

a

A

-  2. The Astt. Director of Estates
in the Directorate of■ Estates,
■Ministry of Urban Affairs
& Employmerit,.

•Nirman Bhawan, i:^oyt. of India,
■ New Delhi,

3. The Deputy Director (Policy),
Directorate of Estates,

:  Ministry of Urban Affairs
& Employment,

.y Nirman Bhawan, Govt. of India,
New Delhi.

i  (By Advocate Shri R.V. Sinha) .

!  2. OA-1211/97

B.D. Kaler,
DII/87, , kidwai Nagar (East),
New Del hi . ' .

' (By Advocate Shri Vikas Singh)

y  -Versus-

1. The Directorate of Estates,
Ministry'of Urban Affairs
,& Employment,
Nirman Bhawan,
New Delhi.

t - . ■ ' ' •
2. The Astts Director .of.-Estates

in the Directorate of?Estates,
Ministryyof Urban Afflirs

,  ..Respondent;

.-Applicant
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& Employment,
Nirman Bhawan, Govt. of India,
New Delhi.

3. The Deputy Director,-(Policy),
■ Director-ate' of ■ EstatesV'. '
Ministry of Urban -AffairsV
& Employment,

, Nirmati Bhawan, Govti of rndia;
New Delhi..

(By Advocate Shri R.V. Sinha)

5. OA-1212/97
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...Respondents

• - *

R.N. Prasad,;
DII/47, kidwai Nagar (East),
New Delhi.

(By Advocate Shri Vikas Singh)

-Versus-

1. The: Directorate of Estates-,
Ministry of Urban Affairs
& Employment,
Nirmah Bhawan,
New- Delhi, r .

2. The Astt. Director of Estates
in tlie Directorate of Estates,
Ministry of Urban Affairs
& Employment,
Nirman Bhawan, Govt. of India,

•  , Hew .^Ddlhi . :• ■ •

. .Applicant

s

\

3. The Deputy Director (Policy),
Directorate of Estates,' /
Ministry of Urban Affairs
& Employment,
Nirman-Bhawan, Govt. of India,
New Delhi-, r ■

(By Advocate Shri R.Vi Sinha) '

4. OA-1213/97

Binod Kumar ; :
DII/61, kidwai Nagar (West),
New Delhi.

(By Advocate Shri Vikas-Gingh)

-Versus-

1. The Directorate of Estates,
-Ministry of Urban Affairs-
& Employment,
Nirman Bhawan,
New Delhi.

■Respondents

.Applicant
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, 2. The Astt. Director of Elates
:.: in^f he^;Directorate-'Of Estates,

,  : fiinistry. of:. Urban Affairs
, : ; , f-;Employment, ~

:  ;Hirman Bhawan, 6ovt. of India,
"■ . New Delhi . ;. : . ' .-, y r ^ ;v:j,

3. ; Jhe Deputy"Director^^Pdiipy),
.Directorate-of rEdtatesv

M i n i st.ry 0f; OJ rbah} Atfai r
& Employment^ ', . ; . , . ' >
Nirman Bhawan, Govt. of India,
New Delhi. ■ ; • . :1 ■

(By Advocate Shri R.V. Gin ha) -

5. OA-1215/97 -- - V-.-r A..-; :

Qaiser Shamifn, : ■ ' •
C-6, M.S. Flats, Pandara" Park',
New Delhi.

(By Advocate:Shri; V;ikas'Singh) ! '

,  Viv-iVetsu'Sr i

1. The Directorate'of..Estates,^ '
Ministry -of Urban Affairs'
& :E,mployment, , ,^r, ^

.Nirman Bhawan, v • i
New. Del-,hi,.; ; , .. •.

2. The: ,Astt. Director ofi Estate's
in the Directorate of iEststes,'
Ministry of Urban Affairs.
&, ..Employment,;; . ■ . ; . yj (;■ 'i
Nirman Bhawan:, Govt'. of-india.
New Delhi;;.. ■: - . .if.

■  .l-- "l

3. The,Deputy: Director: (PoliiCy^:;
Directorate of. Estates^
Ministry of Urban AffairsI
& Employmentj , . ;r: '-r- > ■ '

■  Nirman Bhawan, Govt. of l|idia'.
New Delhi. ^

(By Advocate Shri R.V. sinha)S'''
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.Respondents

■Applicant

I - Respondents

\

. 6. OA-1224/97

. 1. N. Nagaraian, .'
2. P.K. Aggarwal
3. A.S.S.; Khurana
4. AkhilesN Kumar
5. ChhoteyiGinghV;;

: 6. Zile .Ramj 7 -.;
7. Jayesh Kumar
8. A.K". Sin ha
9. P.K. Gupta
10.Mrs. P. Vernja
11. N .K. Sin ha ^

.l'2.Bipin Chand
IS.Mukund Joshi
i4.R.K. Sbni, .
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ISlSudhif;: Kufnar
16.An i1.kumar Jain
17.PrabhaKar: Singh

^ — ,-V
V  ̂ -*31? '7 t

.-.Applicants"

(All the .applicants are \working in the - j
Ministry of Urban Affairs:and Emplpyment,.

,  Nirman Bhavan, New Delhi. . '
(By Advocate Shri Vikas Singh). j

-Versus- .■ . ;>
1. Union of India-through ' ^ d

Secretary, .Ministry of Urban.; . ., ; f:
Affairs &-Employment, - 7
Nirman Bhavan, .. 7
New Delhi. . - j, ,

2. The Director of Estates, ' . ■ • :
Nirman Bhavan", ,■ .■■
New Delh-i.. .

(By Advocate Shri R.V. Sinha)
. .Respondents

ORDER(ORAL)
Hon'ble Dr. Jose P. Verghese, Vice-chairman(J)

These matters were reserved for'orders by

our orders dated 6.6.97. In the meantime, it has been

brought to our notice that an Ordinance known as The

Out-Of-Turn Allotment of Government Residences

(Validation) Ordinance, 1997 has been issued and —the

same has come into force, with effect from 21.6.97. In

view of this Ordinance, we are of the view that no

order is required to be passed in these cases. )Since

the question of eviction.has, been now circumscribed by

this Ordinance, the applicants are at liberty tp file
a fresh O.A. if any other. grievance still surviiles.

With the aforesaid observations, this- O.A.

is disposed of. No costs. "

' I

(S.P. -BT^as)
Member(A)
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(Dr. Jose^. Verghlse)
Vice-chairman (J).^)
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